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Title: Papers laid on the Table of the House by members/Ministers.

MR. SPEAKER: Now, Papers to be laid on the Table.

... (Interruptions)
3eTE WEIGY: 8 T ard G|

... (@)

. faora $AR Aegran (qfEor fieeh): 3R @IS Teid B ) @ 8, O R SHB ARy & B A, (@
JYM) MR B I5T THR TeAd DA P T 7, Al 98 I dd Bl IHR B @ &.. . (FIg™)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION AND
BROADCASTING (SHRI PRIYA RANJAN DASMUNSI): I beg to lay on the Table a copy of the
Cable Television Networks (Amendment) Rules, 2006 (Hindi and English versions) published in

Notification No. G.S.R. 469 (E) in Gazette of India dated the 10!" August, 2006 under sub-section
(3) of Section 22 of the Cable Television Networks (Regulation) Act, 1995.

(Placed in Library, See No. LT 5122/2006)

Pt dATd H TSy F qAT SUHISRT A, Wrel AR Ardoit=ep {IaRor H3rery ¥ Iog H#A (3ft pifcrerra
) : srege #Eey, # frefaRed o |wn ved W Radr g—

(1) T ThedRd PI-3TuRfed ATh T HexyH 31w sfeur fafies, 5 fReeit & af 200-2006
% arfie ufaded ot v ufa ("= a2 U d¥amxvn) d91 or@mifae o |

(2) e UidheaRel BI-3TuRfed ATdieT HevyH 3ih sfear fufies, w13 feelt & af 2005-2006
P HRIGIU DI IXHR GRI GHIET DI U Tfa (BT qAT Uil damvon)

(Placed in Library, See No. LT 5123/2006)
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(1) (T®) Toa A STAYHC dls, ATVIG D dl 2005-2006 & dTfh FfIded &I Yo LI
(fe=Craem 3ol Awhvur) e oRaTaiferd ord |



@)  TIFd SUN STAUHE dls, 3MUG @ a1 2005-2006 & HIADRYT Bl AXBR GRI AHIET DI
s ufa (Bt dem 3Ersh sivanwo) |

(Placed in Library, See No. LT 5124/2006)

(2) I S fawr A1 afafaw, 1987 ot a1 50 & siaeia Fe=faRed sifergamell o
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(Placed 1n Library, See No. LT 5125/2006)

THE MINISTER OF STATE IN THE MINISTRY OF ENVIRONMENT AND FORESTS (SHRI
NAMO NARAIN MEENA): I beg to lay on the Table —

(D A copy of the Environment (Protection) Second Amendment Rules, 2006 published

in Notification No. G.S.R. 640 (E) in Gazette of India dated the 16t October, 2006
under section 26 of the Environment (Protection) Act, 1986.

(Placed in Library, See No. LT 5126/2006)

(2) A copy of the Breeding of and Experiments on Animals (Control and Supervision)
Amendment Rules, 2006 (Hindi and English versions) published in Notification No.

S.0. 1818(E) in Gazette of India dated the 25th October, 2006 under section 38 of the
Prevention of Cruelty to Animals Act, 1960.

(Placed in Library, See No. LT 5127/2006)

(3) A copy each of the following papers (Hindi and English versions) under sub-section
(1) of section 619 A of the Companies Act, 1956:-

(i) Review by the Government of the working of the Andaman and Nicobar
Islands Forest and Plantation Development Corporation Limited, Port Blair, for
the year 2004-2005.

(i1)Annual Report of the Andaman and Nicobar Islands Forest and Plantation
Development Corporation Limited, Port Blair, for the year 2004-2005,



alongwith Audited Accounts and comments of the Comptroller and Auditor
General thereon.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (3) above.

(Placed in Library, See No. LT 5128/2006)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND MINISTER OF
STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION
(DR. AKHILESH PRASAD SINGH): I begto lay on the Table —

(D A copy each of the following Notifications (Hindi and English versions) under sub-
section (6) of section 3 of the Essential Commodities Act, 1955 :-

(1) The Sugarcane (Control) (Amendment) Order, 2006 published in

Notification No. S.0. 1940 (E) in Gazette of India dated the 10th
November, 2006.

(11) The Sugarcane Press-mud (Control) (Repeal) Order, 2006 published in

Notification No. S.0. 1457 (E) in Gazette of India dated the 7th
September, 2006.

(Placed in Library, See No. LT 5129/2006)

(2) (1) A copy of the Annual Report (Hindi and English versions) of the
Central Warehousing Corporation, New Delhi, for the year 2005-2006,
alongwith Audited Accounts, under sub-section (11) of section 31 of the
Warehousing Corporation Act, 1962.

(11) A copy of the Review (Hindi and English versions) by the Government
of the working of the Central Warehousing Corporation, New Delhi, for
the year 2005-2006.

(Placed in Library, See No. LT 5130/2006)



